TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5 -31.Te1.-31.-13092023-248667
CG-DL -E-13092023-248667

ETITIOT
EXTRAORDINARY
AT | —gve 3—9-@ve (i)
PART I1—Section 3—Sub-section (ii)

TR & THTIAT
PUBLISHED BY AUTHORITY

q. 3822] 75 fReelY, wereraTe, Raw 12, 2023/47F 21, 1945
No. 3822] NEW DELHI, TUESDAY, SEPTEMBER 12, 2023/BHADRA 21, 1945

IENEEIER]
(e famm)
(FHT T F TR)
e
TE faeett, 12 frawaw, 2023
(3TFT)

.37, 3984(3).— AfAT=Td, 1961 (1961 FT 43) FT &7 10 T IT-&TT (23377) FIT e
AFAT T TANT FXd gU g T UAEgd, Heior ag 2014-15 & o0 7t FHEe TH=S A%
AT s, as gmT w1iud aodt FHIEE UaFa=S Trated (FA1ee) TeHTT He e &l 3 @< &
TATSATY AT FedT gl

[srfere=eT €. 77 /2023/ . &.173/105/2013-3r210-1]
e foig, Maers (smediu-)

TQEHIT AT : STHTIOTT AT SraT g o = stferg=er &1 qaaeft swama 3 & et 2ai=e 9% 3967
TIAE TATT T T 72T 2

5777 G1/2023 )



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

MINISTRY OF FINANCE
(Department of Revenue)
(CENTRAL BOARD OF DIRECT TAXES)
NOTIFICATION
New Delhi, the 12th September, 2023
(INCOME TAX)

S.0. 3984(E).—In exercise of the powers conferred by sub-section (23EC) of section 10 of the Income-tax
Act, 1961 (43 of 1961), the Central Government hereby specifies the Multi Commodity Exchange Investor (Client)
Protection Fund Trust set up by Multi Commodity Exchange of India Limited, Mumbai for the purposes of the said
clause for the assessment year 2014-15.

[Notification No.77 /2023/ F. No. 173/105/2013-1TA-1]
VIKAS SINGH, Director (ITA-1)

Explanatory Memorandum: It is certified that no person is being adversely affected by giving retrospective
effect to this notification.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. surcus




		2023-09-13T16:48:48+0530
	AMIT KUMAR JAISWAL




